
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM: Present:

NAME OF THE PARTIES: Ruchi Soya Industiies Ltd

Imperial Marktrade (lndia) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016

(@

C.P No. l609l(MAH)/2017

SHRI M.K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 22.12-2017

ORDER

!!l!o.r609/ r&BP/NCLTMB/I\{AH/2017

None present. List this mattei on 5.3.2018.

sd/- sd/-
V. NALLASENAPATTry
Member(Technical)

M. K. SHRAWAT
Member fludicial)

i

S. No. NAME DESIGNATION SIGNATURE


